
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 195 of 2023 (SZ) 

In the matter of: 

Tribunal on its own motion – SUO MOTU 

Based on the news item in The Expess News dated 27.12.2023, titled 

“Ammonia Gas leak from fertiliser manufacturing unit 

Triggers panic in Chennai’s Ennore”. 

And 

The Principal Secretary to Government of Tamil Nadu, 

Health and Family Welfare Department, 

Chennai and Ors.              …Respondent(s) 
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Through 

Dr. D. Shanmuganathan 

Standing Counsel of Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 
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30th January


